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No. 152(2)/LXXIX-V-1-2023-2(ka)-5-2023
Dated Lucknow, April 20,2023

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
Krishi Utpadan Mandi (Sanshodhan) Adhyadesh, 2023 (Uttar Pradesh Adhyadesh Sankhya 5 of 2023)
promulgated by the Governor. The Krishi Vipanan Evam Krishi Videsh Vyapar Anubhag-1 is
administratively concerned with the said Ordinance.

THE UTTAR PRADESH KRISHI UTPADAN MANDI
(SANSHODHAN) ADHY ADESH, 2023
(U.P. ORDINANCE NO. 5 OF 2023)
[Promulgated by the Governor in the Seventy fourth Year of the Republic of India]
AN
ORDINANCE
further to amend the Uttar Pradesh Krishi Utpadan Mandi Adhiniyam, 1964
Whereas, the state legislature is not in session and the Governor is satisfied that
circumstances exist which render it necessary for him to take immediate action;

Now, THEREFORE, in exercise of powers conferred by clause (1) of Article 213
of the Constitution, the Governor is pleased to promulgate the following Ordinance:-

1. This Ordinance may be called the Uttar Pradesh Krishi Utpadan Mandi Short title
(Sanshodhan) Adhyadesh, 2023.

2. In the Uttar Pradesh Krishi Utpadan Mandi Adhiniyam, 1964 (hereinafter Amendment

referred to as the “principal Act”) in Section 9-A after sub-section (2), the following ~ °f section 9-A
of U.P. Act

sub-section shall be inserted, namely:- 10,25 of 1964
"(3) Notwithstanding anything contained in sub-section (1) licences issued to a

wholesale trader by any mandi samiti, in the manner as may be prescribed, shall be treated

as Unified Licence. The Unified Licensee shall be authorized to trade in any market area of

the State."

3. In sub-section (1) of Section 17-A of the principal Act, after clause (b), the Amendment

following clauses shall be inserted, namely:- of section
17-A

"(c) Where the State Government is of the opinion that it is necessary and
expedient to encourage the establishment of processing units in the State, it may exempt
market fee and development cess on specified agricultural produce brought from
outside the State for processing, in such manner as may be prescribed:

Provided that the agricultural produce brought from outside the State shall be
purchased directly by the processing unit and the market fee and cess on specified agricultural
produce, if any, shall be duly paid according to the law, if any, in force in the State from

where the agricultural produce is brought.

(d) Notwithstanding anything contained in clause (a), where the State Government
is of the opinion that it is necessary and expedient in public interest to encourage the establishment
of processing units in the State and to promote the marketing of specified agricultural produce
cultivated in the State and to be used as raw material by said units, it may exempt market fee and
development cess on such specified agricultural produce in such manner as may be prescribed:
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Provided that the processing unit shall purchase specified agricultural produce directly
from the farmers in the State of Uttar Pradesh, in such manner as may be prescribed by the

State Government.

(e) The State Government shall reimburse the total shortfall, calculated in the
prescribed manner, in the income of all market committees of the State as a result of the
exemption given under the aforesaid clauses (c) and (d) through Annual Income-

Expenditure. "

ANANDIBEN PATEL,
Governor,
Uttar Pradesh.

By order,
ATUL SRIVASTAVA,
Pramukh Sachiv.
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